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AN 

ACT 
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1980 

fo give retrospeciive ~flect lo section 2 of the Harynna Legt'slative 
Assembly Speaker i Pension and Medical Facilities Act, 1976, 

as amelrded by ~ u t y a i a  Act 15 of 1980. 

BE it enacted by the Legislature of the State of Haryana in the 
Thty-first year of the Repubic of India as foUows:- 

1. This Act may be called the Haryana Legislative Assembly Speaker's short titlc. 
Pension and M d c a l  Facilities (Retrospective Enforcement) Act, 1980. 

4 ----- -- 

::re , . n,A,r rcpcaicd i;r ofici-?sc 
aEected by legislation 

2 

- 3. 

25 

P 

2. Section 2 of the Haryana LRgislative Assembly Speaker's Pension Retrospcctive 
u d  Medicz! Facilities Act, 1976. as arne~ded by the H ~ a n a  Legisletive enforcement- 

Assembly Spdcer 's Pension md Medical PaciIities (Amendment) Act, 1380 
(TTaryana Aci 1 5 of 19801, shall be deemed to have come into force on the 

< 12th dayof February, 1976. 

3 

Shwt t i 5  

Thc Haryana Lcgislatjvc 
Asscmbly Spcakcr's Pcnsion 
and Medical FacUiries 
rnetrospective Enforce- 
ment)Act, 1980. 

I. For Statement of Objects and Reasons, see Hayma Government Gazette (Extra.), 
dated the lSthJuly, 19X0, pagc 1276. 
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